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        SUPREME COURT OF INDIA
                   RECORD OF PROCEEDINGS

I.A.No._____/08 in CIVIL APPEAL NO(s). 642 OF 2003

HANS RAJ BANGA                             Appellant (s)

               VERSUS

RAM CHANDER AGGARWAL                              Respondent(s)
(for directions)

Date: 09/09/2008 This Appln. was mentioned today.

CORAM :
     HON’BLE THE CHIEF JUSTICE
     HON’BLE MR. JUSTICE P. SATHASIVAM
     HON’BLE MR. JUSTICE J.M. PANCHAL

For Appellant(s)      Mr.Seeraj Bagga, Adv.(Mentioned by)
              Mrs. Sureshta Bagga,Adv.

For Respondent(s) Mr. Ghan Shyam Vasisht,Adv.
UPON hearing counsel the Court made the following
            ORDER

      List after two weeks.

  (G.V.Ramana)                          (Veera Verma)
      Court Master                       Court Master
                     (Mentioned slip enclosed)


